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CENTRAL AIltllNIS TM rIVE TAllUNAL

ALlAHABAD ISI'CH, A}..lAHAlAD.

All.bilbad. this the 25th d.y of JantWlry. 2005.

QJOlUM : HOO. MA. JUS rICE P. SHl\NMJGAM, v.c,

HCfi. MA. S. C" CHAUpIE,I A.M.

CCA41 of 2003 in O.A. No.191 of 1993

v
UmaSbilnker Pandey, aged .bout 38 ye.rs, S/O Shri Gabboo

Pandey, 8/0 Village IiInspar, Post Pipr.uli "z.r, District

Gor.khpur •••••• • ••••• Petitioner.

Counsel for appliCClnt : Sri K.C. Sinbil.

Versus

J.. Sbri MilthewJohn, Divisional Railway Manilger, Northern

ftililway, A1la~b.d.

2. Shri _it Vardan, Divisional Commerci.l Manager,

Northern Aailw.y, All.bib.d.

3. Shri S. K. Mishr., Station Superintendent, Northern

ftailway, All. hab.d.

4. Shri Vand$o~o. Chief Parcel Superiisor, Northern

ftiIilw.y, Alla hilbad•••••••• • ••••• ~spondents.

Counsel for respondents : Sri A.1<. Gaur.
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IV HctJ. MR. JUSnCE P. SHANMJGAM, V.C.

The contempt .ppliCiition is filed .g.inst the

.lleged inaction of Hespondents in not complying the

directions ccrrta Ined in para 4 of the j uciglll8nt. The order

is of 9.4.2002.

2. After he.ring counsel for the respondents and

counsel for applicant, we find that the Hon'ble Supreme

Court in a writ petition Civil No.433 of 1998 dated

22.8.2003 bas considered the very subject DlCltterand issuec

a comprehensive direction to the respondents in respect of

Parcel .nd Goods Porters. Their Lordsbdps .lso held that

this judgment w111 not re.l.. te to the persons who have
V\'V

already been absorbed and ~thit...m- view E tbe dispute of

the rutter, no separate direction is necessary on pending

matters. Therefore, we are of the view that tbe lIesponden1oV
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have implemented the directions of Hon!ble Supreme Court.

3. In the effect we are of the view tha t the direction

cont.ined in the judgment no longer survivew in view of

the Supreme Court judgment. The rights of the ttpplicant

has been protected in thit judgment. Henca, no ground is

made out in the CCA and the Silme is dismissed and the

notices are dischtlrged.

AsthiNI


